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Rev i ion of .\follel S t  nd in Order.� of 19 � 1  
for Cosua I Lobour in Government 

Undertakings 

1 365 . SHRI  K .  R A M A M URTHY 
W i l l  tho  Mi n i  h :r  o f  LA.BOUR AND 
RE H A B f L JTAT I ON be pleased to .-. r a t  

�• ) whc i hc r  G ove rnme n t  hnw formu l  
led n common . t' I  o f  Mode l  S 1and i ng 
Ord re; for a l l  ca un i workmen i n  uper-
e , ion of t he M ode l  ta n d i n q  Order for 

c u I IJ bou r i n  Ce n L ra l Gove r nme n t  
Under l ,  i n ''> i · .  ued i n  November 1 971 ; 
and 

( b )  i f  , t he de ta i l f the amc u nd 
t he rca ns for fa i l u re to  i m p leme n t  1 97 1  
Mode l I n d i ng Or r for asua l Labour  ? 

H M l N I  R OF TAT I N  THE 
M I N I  RY F LA B U R  AN R H A ­
Bl L ITATI  N ( H R I  D H A R M A V I R) : (a)  
No .  S i r . 

( b )  he Mod1.:I  t a nd i ng rd r i. sued 
, n  Nov mb 'r ,  1 97 1  y l he M i n i  t ry of  
L bour  for n d o p l  i n n nd i mplement  t ion 
by v.  r iou. D pa r tmen t a l  U ndcrc a k i n  s 
u nder  t he ad m i n i  t ra 1 i v · c n l ro l  f l he 
M i n i  me of  O v r nmcn t of  T nd ia a re 
purc l  ad vi.,ory i n  n a t u re .  The M in i s c ry of  
L, bou r ha , howeYt r, been  pur' u i ng the 
q uc t i  n of  ad p r i o n  t nd imr, lem · n l a t i on 
of  t h  4i .:  1 .1 nd i ng rJ,· r ·  b d pa r 1 mc n t  I 

nde r t :-i k i ngs of d dt · r� n l  M i n i � t r i  . 
0 .; r u i l cd i n  t ruc t ion hav been is ucd by 
'i Omc o f  the Emp loy ing M i n is t rie to  
t h  O .:p  r t m.!n l n  1 Und,:r 11.1 k i ngs undt:r  
th  i r  n t rol  fo r impleme n t a t i on o f  t he 
Mode l S t and i ng Ord r and  t he pr gres 
t hereof i� b i ng co n t i n uou ly wa tched . 

E port of Ph rmaceutlcals 

1 366, SHRf  BANWA RI LAL : W i l l  
1 hc M i n i  ter o f  CHEMTCALS AND 
FE RT[Ll  Z BRS b p l  ai; d to ta te : 

( a ) whet h  r i t  i . a fac t  t ha t  the bu lk of 
exp r ls  of ph  rm ceu l icu l , xc l ud i ng 
med i ci n a l  castor o i l ,  a re n counted for by 
FER <\ d r ug compan ies ; 

( b) t.be ·name of the  top ten export!'r 

of d rugs i n  t h e  pa t t hree yea rs ou t of 
Ind ian a nd FER A  d rug  comha nie ; and 

(c) r he t p G overnmen t  propo e to  
t ake 10 e cou rage xports or pharma-
ceu t icals by India n compan ies ? 

THE M I N I STER OF CHEM ICALS 
A N D  FERTILJZ R ( SHRI VASANT 
SATHE) : (aJ a nd (b) Th i n form a t ion is 
be ing col lec t ed a nd wi l l  be laid on the 
Ta ble of r he Hou e. 

(c) The Gov..:rnm ·n t  have n lready taken 
the fol l owi r..g me . u re to e nc urag exports 
of pha rmaceu t ica l : -

( i )  The S ta te  Tra d i ng Corpora t ion and 
r he CH M � x IL have f rmed a 

n or t 1 1 1s o f  repu ted manu·  
f:ic r u re rs of  O r ugs and  Form u la­
! i on for offer in  th1: be t q ua l i t y  
pr  duc t · a nd i n  reo. · i ng e ports .  

( i i )  V i  i t  of xp r t e;. org ni .  a t ion of 
prom t i onn l ac 1 1 v1 t 1 s such a 
Aud io  V i  uu I d i .  ploy , exhib i t ions 
e r e . a re p lanned and organ ised 1 0  
b ro  den t h · i r  ba e ,  a nd acqua i n t 
mor oun l r i e wi th  t he qua l i ty 
and  mo  �c of  Ind rn ' pha rmaceu­
t ica  I product . Spec in I 3 t tcn t iou 
i bei ng pa i d  i n  t h i  connect ion to 
the Th i rd Wor ld oun t rics .  

Copecity u t i l ization for product ion o f  Life 
saving by various ectors 

1 367. SHRI R . P .  DAS W i l J  the 
M i n is ter nf HEM I  ALS AN D •ARTILI­
ZERS bi.: ph:a sed to  s ta te : 

(a t he capaci ty ut i l i za t i on of tho 
public, priva te a nd t rn nsne t i ooo l drug 
C mpa n i e  for produc t ion of • e n t i a l  and 
l i fe av ing drug d u r i ng t he la  t t hree 
y e r  ; 

(b) whether t he Compan i e  hnve been 
d i r  c ted t dev tc more capacity for 
product ion of  e n t i a l  a nd l i fe 

ving dmgs tha n , imple hou hold 
remedic a nd Vi t min pre para t ions in 
view of constant sh rt  g of ,.. eat ia l  a nd 
l i fe saving d rug  fore t rca tmont of asthma , 
epi l psy ad d v eo trv: 
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c) wh t i  r t h  Public Sect or Coll'.1-
P ni have b ·n able to t t he h:adership 
ro i n  r ard to v i labi l i ty f e e o t ial 
a nd J 1 f, snv ing d rug i o  buada nce a t  
r on ble pric to  m t l h  h 1 1 t h  n d 
f the opl ; 

(d ) i f  o, the, re ults th reof; aod 

Ce) i r not , t he re n t here for ? 

THE MJ N ISTER OF HE M I  I\ L  
A D F TlL IZER ( H R I  VASA T 

ATH ) : ( n )  A l a rge nam b  · r L ' f  bu l k  
d rug. a r  pr duced i n  muli-pu r po c plan t 
wh.;re actua l ca pa c i ty u t iliza t ion d p nd 
on var iou fac tors l i ke product· m i x  t . 

e t�  c; e r  r-wi sr ca pacuy u ti l 1z· t ion 
i · ,  th•refore , dJicu l t  to work u l .  

(b) M y  M io i · t ry moni tor t h e  ava i l-
a b ' l i ty of  a tial und  l i fe : v i n  drug . 

t rt ag1: of drug , whereve r  n 1 ic d 
occas i onally, a re main ly i r hc r  of I a l i  <- d  
na 1 u r  or f ra nd d rug: for wh ich  0 1 h  r 
equival n t  a re availa ble. 

(c) t o  ( ) Public Sec tor Drug Und r­
t a  in  have been play ing an  im p0rta n l  
pa r t  i n  i mproving t h  av i i ·  i l i l ' o f  l i fe 

i og d rug · l i ke Ant i bio t ic · ,  Sul pha D ru g  . 
A n l i  T. B .  Dru , A n t i  Lep1 y Drug: , A n 1 i  
Hy er ten ivc Dr u . , e ra and vacc i ne .  

Productloo n d  Import o f  Oru and 
Formulation 

J 368. I R I  TARIQ ANWA R : W d l  
t h  M i ni k of  C H  M l ·  ·A LS A N D  

R ) LIZ R be plea e d  to t a t  : 

(a) the tota l proq,uclion of drugs a nd 
formula tion d uri ng t h e  v a r  1 983 -84; 

(b) t he tota l  impor t 1of bulk d rug , 
for,:mu la t ioo nd i n termcdia t , req u i red 
f r t he pT du t ion f bu l k  drugs d u r i n  the 
ye· � 1 983-84; 

(c) wb t hcr i t  is fac t  t h  t I cs I 
prodac t ion from ba ic tage ho d J o d 

nd imp rts f bu lk drugs a nd d rug i n l  r-
nied ia t bav incr a d ubs t  n t ia J /y a 
compar d t o  th_ year 1 982·83; 

(d) whethe-r it  i -s  a lso a fact that a 
number  of comp nie licen d to pToduce 
balk d rug a re aor  p roducing bu t import ing 
the same if so, the na mes of t he compa o i  
and  t h  b u l  dur a long wi 1h the sourc 
of i m port ;  and 

(e) the sc ps t aken by hi M i ni1 lry to 
s top uch i l lega l  ec t ivi tie ? 

THE M INJSTL R OF CHEM TCA LS 
A N  FE RTI LIZE RS (5HRI  VA ANT 

ATHE) : ( a ) The e t i mated _prod uc t ion 
f bulk  d ru� and formu l  l ions du r i ng t he 

r 1 9� 3 -84 i ,  xp�c t e<.J to b R . 345 
rorl! and 1 660 cror re ct i v  ly . 

(b) a nd (c )  Oc t i i  of import of bu lk  
ci ru • fin i  h ,,d rormu la t i  n and inter­
med iate C " n  l ud i ng ch mi ' Is nd so l vent ) 
d u ri ng t h  n r  1 9  3-84 a re u nder : 

I mpor t ( 1 n  . )  

Hulk Drug 
i n ic;h d formu l a t ion 

I n t e rm d i .  te  
i ncluding ch mic 

a n ct olvent  ) 

1 23 . 6 er re 
3 43 croro 

33 . 67 ror 

As c mpa red t o  pr viou y ars, the 
im por t  n f  d r ug int ermedi  k i n c l ud i ng 
chem 1  a l a nd so lven t d u r i ag 1 9  )-84 ha 
n I incre;.t . d ubs t a n t ia l ly a pe rcentage 
of  1 0 1 1 1  ind igenou bulk durg '  · prod uc-
t i o n .  

( J )  a nd (c) Thi M i n i  t y moni tors t he 
pro'1 uc1  i on of 86 bu lk  ct rug· in the orgaoi  d 
ec 1 or.  I m p lemen tation of i odu t rial licence 

I hej ng mon i tored . J mpor l or  va riou bulk 
dru , i g v rnt:d as per the re levant 
provis ion  of the lmpon a nd Export Policy. 

A a nd when i rrt"gu la ri t i e  in import 
are n oticed,  act ion i taken u nder th.: 
releva n t  provision of I w .  

... bort og of PJlooarpio Eye Oro and other 
Life v lng Drug and Import of Dru 

1 3  9. SHRI  H . N. BAH UO UN A  : Wi l l  
t he Mini ter of  CHEMICALS A ND 
FERTT LIZ RS b p lea d to  t a te : 

( ) whe ther a t t  n t ion of  Gov �rn t 




